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ORDER SHEET OF THE HEARINC OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 07.02.2018

NAME Ol' THI PARTIESI Flying Constructions Pvt. Ltd. & 3 Ors.

SECION OF THE COMPANIES ACT: 230-232 of the Companies Act, 2013

ORDER

The Company Petition is allowed, vide scparate order.
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V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member 0udicial)
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